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fITHE MINISTER OF STATE IN THE wgme of State/ Union

MINISTRY OF HOME AFFAIRS
DEPARTMENT OF PERSONNEL/” 1
warem site wifww fawm § owa W&t (SHRI
RAM NIWAS MIRDHA) : (a) There was no
agitation recently by the non-gazetted officers of
Mysore State.

(b) and (c¢) Do not arise.]

ISSUE OF LICENCES TO SMALL SCALE INDUS-
TRIES IN VARIOUS STATES

905. SHRI BAL RAM DAS :
Minister of FOREIGN
BAMTT AAl be pleased to state

Will the
TRADE/ANT

(a) the State and Union Territory-wise
distribution of number and value of import
licences issued to Small Scale Industries
during 1969-70 ;

(b) whether the State Government of
Madhya Pradesh have approached the Central
Government to open an office of Deputy Chief
Controller of Imports and Exports in the State ;
and

(c) if so, what decision has been taken
thereon ?

THE DEPUTY MINISTER IN THE j
MINISTRY OF FOREIGN TRADE/fa%*T
=Y e ® ISt (SHRIA.C. |
GEORGE) : (a) A statement is placed on * he
Table of (he House.

(b) Yes, Sir.

(c) The matter is under consideration.

STATEMENT

Distribution of number and value import licences
for raw materials, components and spares issued
to small scale industries as actual users in
different States and Union Territories during
1969-70. t[ J English translation.

[RAJYA SABHA |
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Num-  Value
AND ‘kerritory ber of ol

licences licences

issued  issued

(Rs. lakhs)

A—Stares
[. Andhra Pradesh 2529 4,07
2. Assam 158 2N
3, Bihar 463 85
4. Gujarat 2080 4,92
5, Haryana . . 1105 2,32
6. Himachal Pradesh 62 10
7. Jammu & Kashmir . | 0
8. Kerula . 296 59
9, Madhya Pradesh 1788 3,02
10, Maharashira 8218 20,74
” ’\")“.\Ul’{' 2826 2,68
12, Nagaland .. .
13, Orissa 194 42
14, Punjab 2207 308
15, Rajasthan 756 .31
16. Tamil Nudu 2967 3.28
17, Uttar Pradesh . 4074 7.63
15, West Bengul 2289 6,19
B— Union Territories
1. Chandigarh . 162 18
2. Dadra & Nagar Haveli 5 Neg.
3, Deihi . 2103 336
4, Goa. Daman & Diu . 77 8
S. Manipur .
6. NLE.F.A. .
7. Pondicherry 110 n
8. Tripura 10 5
65,57

Toral 315450

USE OF SILIGURI FURNACE OIL BY OWNERS OF
TEA GARDENS IN ASSAM

906. SHRI GOLAP BARBORA : Will
Minister of FOREIGN TRADE/fa"ST
EITITT HAT be pleased to state :

(a) whether it is a fact that the Government
of India have directed all owners of the tea
gardens on the Northern bank of Brahmaputra
river in Assam to use "Siliguri Furnace Oil" ;

(b) whether it is also a fact that the furnace
oil propose to be supplied is of a very inferior
quality and emits a smell which



